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qEF TREEH i ST A

TE faeell, 12 5, 2026

3. 3094(3).—F=5 1 TTHT T, THT TSTHT A=, 1956 (1956 F7 48) (P& za# zaq%
TET 3 ATETTHAT FgT AT &) T 1T 3F hl ITLTT (1) F (el ST T T AT TLHE 6 & T ded
AT TSN FATAT T ATELAAT F&AT F1.7. 1223(E) qrir@ 07/03/2026, ST T1T % TSI, FATETI,
AW I, @ve 3, IUGET (i) & TeRTTrT T T =fF, T [ord 5T & aawe orer § NH51 % .. 38.2
. 71.85.118 T % @IS TT [ TATSIT o (HHIUT, SATLEAT, THE ST TATA 6 (70 IH SATLAAT H ST S
=T ® e g #7 a9 w2 3 oo swerT i = i off;

SIY Ih ATEEEAT T AL I ATAHIH o0l 1T 3F %l ITLTT (3) AT qTErE "28/03/2026 Fr
“y eI TwEuw  [ERaw]’, 28/03/2026 Fr ‘fesAr @R " ® waroa fRAaT AT oem;

4314 GI/2026 (1)
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STerteR T ATTARTLTN &1 €T 3T o qad 1AL AT 9T g5 5, ore 9 o= foham wam & e 3@
Stera =7 & FAoem B T,

ST || WTTETT F I AT I AT €T 37 AT ITLTT (1) F ATAL H, hex 1T TLRIT T AT
IR

A A, e [T TLH, TETH ATTAFHIL T 36 TS ITH &1 S T AT I ATAHIH AT &m2r 39 hr
STLTT (1) T & ARRAT FT TIRT Fd gU, g ST FAT g o6 I Aqg=1 § [AaE i #1 @i
TS o forw sreie o ST =R ;

ST T4, Feald TLHIY, I ATAAAH hT 1T 39 AT STLTIT (2) F AL § T AT FAT g o
TH ATIGAAT o TSI § THTAA T, I ATLAT | AT JH a9t Aeeat & G grae arcdfeas &9 9
Fea T TR § Afgd gr Srus |

LA
ST 157 % L ol H NH51 % 36,61, 38.2 7 T, 51.85.118 & o0 o7siq it ST ATt §2=eT
qRT ATAT HAAT U d (A
TS AT AT [T e 7 99 FLER
EARLY eI §&AT R F TR || g T C kI ER T e Raes
e T (BRI H) Ffeal &1 T
1 2 3 4 5 6
ATAH T ATH: qTET
T T ATH: TIAS
1 90l LT BIGR IET Ky 0.0262||=ff 7T
2 908 [GEL LOIETEY 0.0064|(fE=faaTs Trastars
AT
3 220 GREIRdl GRS IEEE 0.0279||#t a¥=FTT
4 222 st EUIETEaES 0.008|[=FITarT HTaSHI+TE
IERIES
5 99% EGEL WA 0.0106|[Wq+TE FRTAATE
T
6 294 [GELl LOIETES 0.0002|[3THTE FRTHATE
BRI
7 22 LA i I 0.0271||#t FvFTT
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HILT =T TSI AT

8 223 EOiED Y 0.0058 |[THerTE TATHATS
[ERISS

9 23R ik kS 0.0029||f&eraTae arresirars

10 2R3 Uik S 0.0155|[FTIHHTT AAgTAT
GEEdLl

11 93¢ TfieaT 0.0249|[SRTETeToTE HETIaATS
[ERIRS

12 930 LO1ETa kS 0.003|[fE=rstratig Fifd g
EIEE

13 93¢ REIETa ks 0.0011||Resiafdz fifdRE
EIEE

14 %3 TifieeT 0.0284||eriTerT FisTerdrer

15 %% e 0.0126 |[ERTIHTE gt
TAATET

16 9% AT TR 0.0085|[AETZa TS ATaSATS
qaeT

17 9%2/9 LU IETS: Y 0.0483|[TTFHTT AAGLATA
GEEIREEIES

18 942/ TifieT 0.024 |7 THTET wEadTE
[ERISS

19 99 OIETEY 0.0573|[T 9w AAgLaATe
GEEIRENES

20 Uy GRS I E T RS 0.047|[TRISTHHTT HAZLATA
GEEIRENES

21 1] GRS IE T R 0.0131||4t F7=FT

22 ¥u/R T T 0.0583|[=ftrer = forfies

23 Yo EUIETEEES 0.0383|[Fi errer Toqars Tee
[ERLSS

24 24 EUIETEE 0.0239|[FHTT TEHTATE
THATE

25 2%0 AT 0.0495||STSTHEANTE ASTATS
ATeTaT

26 R%3 EUIETEaES 0.0061|[FF e gt
L

27 258 Tt 0.0226 || SIS ATASHTE
EIEERELES
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28 R0 GEL i TftEeaY 0.0083|[TeT HZAHTS
HLEEIE

29 309 EEL GG LETE RN 0.0481||s7a =T USTherT 78

30 3% BEL i TfiseT 0.0046|[HTETTATE ARTSTATE
T

31 %93 BEL LU IETS ES 0.0327 ([T aSTATS
SISk

32 %39 EEL EOiED Y 0.0537|[ae=t farerergaTe
Feavard e

33 LA Bl LUIETES 0.0388|[TToTTHTE TTHS(19TS
RGEA

34 u3% REL T eT 0.0611|[zTormsTs TrasiraTs
T

35 Y30 GEil O 1ETa kS 0.0624||smaFAT foraerer
KESBERES

36 w3< IBEil ROIETES 0.0868|[aHdeT TTETHATS
ATSIaT

37 43R BEl RUIETS: Ky 0.077 ||t foaTe=
RINEE: IR

38 w¥o BEl LU IETS ES 0.0263|[F=r= fare=
RINEE: IR

39 'S BEl LU IETS ES 0.004 |[w=r=ft forare=
RINEE: IR

40 AL/ RECARAF T T e 0.0007|[a<aT¥ g2r4a¥ TqaT
o forfaes

AT T ATH: @WaT

41 99 IBELl ROIETEY 0.0222|[7=TaT SIS TATS TIersht
IERIES

42 992 BEil LD IET RS 0.0083|[7vaaT aTsaTE Trereht
IERIES

43 930 BEil D IET S 0.0198|[FaTaT TTSATS st
IERIES

44 93¢ BEil D IET S 0.0069|[FaTaT ITSATS et
IERIES

45 933 GEL O IET S 0.0181|[Furerfiig w=TortEg
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46 933 EIETEES 0.077|[THTTE TTBTEATS
KESAERES

47 (EL O IET Y 0.0261 |[qsTeraT HE[ATS Ted

48 IR AT 0.0356|[TSTaT HYATE SATSa
[ERIRS

49 7R ROIETES 0.0226||rova g AeaTs
EIEEIRER RS

50 93¢ mfieTY 0.0234||AqaFHTT FTATS
KESAERES

51 932 I IETa Y 0.002|[r9TThFHTT ATerSI TATS
FEIRISELES

52 93¢ LS IET kS 0.0199|[F=ra STHTE
REEINIE

53 3% EIETEEES 0.0209)|[srorer Tz TS
AT TR

54 9% LV IETa Y 0.0357 |[-TqTE ATTETATE
EIEEa!

55 LR GRS I E T R 0.0001 |[=ff #¥=FTT

56 446 EUIETES 0.0478|[Te TeazTs
SIS

57 LRSS O IETa K 0.0961|[ae=t farerergaTe
TeavdTd fae

58 ¥4 o LOIETSEY 0.084||feATas FASATE Tee

59 ¥y g AT 0.0044||sITATE ATAETATE
SIEE)

60 ¥4 EOiEDES 0.0207 |[erf=RfRiE sgoaeT StTaer

61 w43 LU IET Y 0.0147 |[srerafRig aTaeTaTs
=TET

62 R WfeaT 0.0027 |[Z#TE SITeATS
KIEEa!

63 63 LOIET K 0.024|[HS[=r ATgasATS
LIRIRERES

T AT ATH: TATTR

64 30 RIGRE IET By 0.1307||=f 7==rTe
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65 309 BEL LU IETS ES 0.006|[zarferaT aaasraTs
ATASITATS

66 392 LEil ROIETES 0.0047|[zaToraT aarerars
ATASITATS

67 339 EEEEal BIGRE IETa £y 0.5418||=f T7=rTe

68 330 BEL LU IETS ES 0.0606|[TFrersTrs rFRTefiaTs
T

e T AT: TATHEL

69 93¢ BEL wifeTe 0.095|[ATTETATE ATAS THTS
T

70 1%3R EEL EUAEDEY 0.28|[AgeraTs TraeATS
T

71 9533 BEL WY 0.0958|[Srera s fraTars
T

72 9%¢4¢ GECARAF T T e 0.1537||=f T7=FTe

73 9542, GEil LO1ETaES (I EREREIEEIEIE
T

74 9520 EEL EOiEDCES 0.1802|[s = ATersioTS
T

AT T ATH: T8

75 23% BEL LOIETEY 0.004|[Trasfra s gramaTs
T

76 330 BEil LOIETES 0.0003 |7 TS TaTs
T

77 %3 IBEL LU IET Y 0.624|[TraTafas AFeaTs
ERELBERES

78 33 RECARAF BIGR IETa £y 0.002|[=ft 77T

79 330 IBELl ROIETEY 0.0013|[qeet @I THIATS
IERES

AT T ATH: STET

80 452/ Ty 2 EGEL WA 0.1426|[aTgATS TS AT

Total 4.3367

[T. . 06/2019/GJ/ZONE-V/3D]
g ™, fATeE
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 12th June, 2026

S.0. 3094(E).—Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 1223(E) Dated:07/03/2026 , published in the Gazette of India, Extraordinary, Part
II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of
1956) (hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land
specified in the Schedule annexed to the said notification for construction of Toll Plaza Maintenance,
management and operation of NH51 in the stretch of land from Km. 38.2 to Km. 85.118 in the district of
SURENDRANAGAR in the state of GUJARAT

And whereas the substance of the said notification has been published in “The Indian Express” dated
28/03/2026, “Divya Bhaskar” dated 28/03/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the
land specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH51 in the
stretch of land from Km. 38.2 to Km. 85.118 in the district of SURENDRANAGAR in the state of GUJARAT

State: GUJARAT ||District: SURENDRANAGAR |
SI. No. Survey/Plot Number Type of Land Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person

L1 2 | 3 | 4 | 5 | 6 |

|Taluk: Dhrangadhra |

[Village: Navalgadh |

|1 ||105 ”Govemment ”Non Agriculture ” 0.0262”SHREE SARKAR |

2 109 Private Agriculture 0.0064|[DILIPBHALI
MAVIJIBHAI
KUMBHAR

3 ||1 10 ”Govemment ”Non Agriculture ” 0.0279”SHREE SARKAR

4 111 Private Agriculture 0.008|CHAMPABEN
MAVIIBHAI VIGERE

5 114 Private Agriculture 0.0106|(MANUBHAI
VASHRAMBHAI
VANOL

6 115 Private Agriculture 0.0002||DANUBHAI
VASRAMBHALI
VANOL

7 |[116 ||Government |[INon Agriculture || 0.0271|[SHREE SARKAR
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119

Private

Agriculture

0.0058

MUKESHBHAI
DALABHAI VIGERE

122

Private

Agriculture

0.0029

DILSANBEN
SHAMIJIBHAI

10

123

Private

Agriculture

0.0155

YOGESHKUAMR
MANHARLAL
SANGHVI

11

128

Private

Agriculture

0.0249

JAGDISHBHAI
MAHADEVBHAI
VIGERE

12

130

Private

Agriculture

0.003

DILJITSINH
KIRTISINH JADEJA

13

131

Private

Agriculture

0.0011

DILJITSINH
KIRTISINH JADEJA

14

143

Private

Agriculture

0.0284

DHRANGADHRA
PANJRAPOL

15

146

Private

Agriculture

0.0126

CHHAGANBHAI
MOHANBHAI
DALVADI

147

Private

Non Agriculture

0.0085

MAHADEVBHAI
VAGHAJIBHAI
PATEL

149/1

Private

Agriculture

0.0483

YOGESHKUAMR
MANHARLAL
SANGHVI VIGERE

149/2

Private

Agriculture

0.024

RABARI RAMABEN
BHARATBHAI
VIGERE

154

Private

Agriculture

0.0573

YOGESHKUMAR
MANHARLAL
SANGHAVI VIGERE

20

155

Private

Non Agriculture

0.047

YOGESHKUMAR
MANHARLAL
SANGHAVI

21

|[192

| |Government

|N0n Agriculture

0.0131

|[SHREE SARKAR

22

245/2

Private

Non Agriculture

0.0583

RUSHIL DECOR
LIMITED

23

250

Private

Agriculture

0.0383

KANTILAL
PRABHUBHAI PATEL
VIGERE

24

259

Private

Agriculture

0.0239

KUMBHAR
LAKHMANBHALI
RAGHUBHAI

25

260

Private

Agriculture

0.0495

AJMALBHAI
VAJABHAI NADODA

26

263

Private

Agriculture

0.0061

VASANTBEN
DHANJIBHAI
NADODA

27

269

Private

Agriculture

0.0226

DHANJIBHAI
OGHADBHAI JADAV
VIGERE

28

270

Private

Non Agriculture

0.0083

PATEL MEHULBHAI
HIMATBHAI

29

271

Private

Non Agriculture

0.0481

AVANTIKA
EDUCATION TRUST

30

326

Private

Non Agriculture

0.0046

MORARBHAI
NAGAJIBHAI PATEL

31

413

Private

Agriculture

0.0327

GHANSHYAMBHAI
VAJABHAI NADODA
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32 497

Private

Agriculture

0.0537

PATEL
VINESHKUMAR
NATVARLAL VIGERE

33 499

Private

Agriculture

0.0388

RANABHAI
RAMIJIBHAI RABARI

34 |529

| |Private

“Agriculture |

0.0611

|[SHREE SARKAR

35 530

Private

Agriculture

0.0624

ANADKUMARA
SHIVALAL PATEL
VIGERE

36 538

Private

Agriculture

0.0868

VASANTBEN
PARSOTTAMBHALI
NADODA

37 539

Private

Agriculture

0.077

SANGHVI MITABEN
YOGESHKUMAR

38 540

Private

Agriculture

0.0263

SANGHVI MITABEN
YOGESHKUMAR

39 541

Private

Agriculture

0.004

SANGHVI MITABEN
YOGESHKUMAR

40 818

Government

Non Agriculture

0.0007

SARDAR SAROVAR
NARMADA NIGAM
LIMITED

Village: Khambhda

41 117

Private

Agriculture

0.0222

NANDABAA
DAJIBHAI SOLANKI
VIGERE

42 119

Private

Agriculture

0.0083

NANDABAA
DAJIBHAI SOLANKI
VIGERE

43 120

Private

Agriculture

0.0198

NANDABAA
DAJIBHAI SOLANKI
VIGERE

44 121

Private

Agriculture

0.0069

NANDABAA
DAJIBHAI SOLANKI
VIGERE

45 122

Private

Agriculture

0.0181

KRIPALSINH
PRAVINSINH

46 123

Private

Agriculture

0.077

RAMESHBHAI
RANCHHODBHALI
PATEL VIGERE

47 125

Private

Agriculture

0.0261

TEJALBA
MADHUBHAI JADAV

48 126

Private

Agriculture

0.0356

TEJALBAA
MADHUBHAI JADAV
VIGERE

49 127

Private

Agriculture

0.0226

SHAILENDRASINH
MERUBHAI SOLANKI
VIGERE

50 128

Private

Agriculture

0.0234

VIPULKUMAR
KANUBHAI PATEL
VIGERE

51 129

Private

Agriculture

0.002

ASHOKKUMAR
VALJIBHAI HALANI
VIGERE

52 131

Private

Agriculture

0.0199

KANCHANBEN
GHANABHAI
MAKWANA

53 132

Private

Agriculture

0.0209

PRANAV
RAVINDRABHAI
SOMPURA VIGERE
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54 141 Private Agriculture 0.0357|(BHUPATBHAI
MANSANGBHAI
SOLANKI

55 |[212 ||Government [Non Agriculture 0.0001||SHREE SARKAR

56 446 Private Agriculture 0.0478([PATEL NATVARBHAI
JESANGBHAI

57 449 Private Agriculture 0.0961([PATEL
VINESHKUMAR
NATVARLAL VIGERE

58 450 Private Agriculture 0.084(|DINABEN VANJIBHAI
PATEL

59 451 Private Agriculture 0.0044((BHUPATBHAI
MAVSANGBHAI
JADAV

60 452 Private Agriculture 0.0207|[SHAKTISINH
BHUPATSANG
JADAV

61 453 Private Agriculture 0.0147([ANOPSINH
DANSANGBHAI
CHAUHAN

62 457 Private Agriculture 0.0027((HEMUBHAI
JALUBHAI SOLANKI

63 463 Private Agriculture 0.024|[MANJUBEN
MADHAVIJIBHAI
GAMI VIGERE

|Village: Pratappur |

64 |[308 ||Government [Non Agriculture 0.1307||SHREE SARKAR |

65 309 Private Agriculture 0.006[|TAMALIYA
VANRAJBHAI
LALJIBHAI

66 311 Private Agriculture 0.0047(TAMALIYA
VANRAJBHAI
LALJIBHAI

67 ||327 ||Govemment |N0n Agriculture 0.541 8||SHREE SARKAR

68 330 Private Agriculture 0.0606[[RAMESHBHAI
THAKARSHIBHAI
PATEL

Village: Rajsitapur

69 1631 Private Agriculture 0.095(INARAYANBHAI
VALJIBHAI PATEL

70 1632 Private Agriculture 0.28||MAHESHBHAI
POPATBHAI PATEL

71 1633 Private Agriculture 0.0958|[JEMALBHAI
BHIKHABHAI
RABARI

72 ||1688 ”Govemment INon Agriculture 0.1537”SHREE SARKAR

73 1689 Private Agriculture 0.279||ANUBEN VALJIBHAI
RABARI

74 1690 Private Agriculture 0.1802||{ANUBEN VALJIBHAI
RABARI

Village: Prathugadh

75 236 Private Agriculture 0.004(RAMIJIBHAI
MATRABHAI RABARI

76 237 Private Agriculture 0.0003([VASANTBEN
RAMIJIBHAI RABARI
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77 243 Private Agriculture 0.624||{GODAVARIBEN
NAGARBHAI
DALVADI VIGERE

78 |[283 ||Government |[Non Agriculture || 0.002|[SHREE SARKAR

79 320 Private Agriculture 0.0013({[PATEL REKHABEN
VASANTBHAI
VIGERE

|Village: Dhrangadhra |

80 452/ P2 Private Agriculture 0.1426((BABUBHAI
AMUBHAI VAGHRI

| Total|| 4.3367|| |

[F. No. 06/2019/GJ/ZONE-V/3D]
SHAIKH AMINKHAN, Director
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